
post Master General,
GOrakhpur Region, Gor~bpur.

Senior Superintendent, ,
Railway Mail Service (G) ,Division,
GOrakhpur.

Inspector RailwaY Mail Service (G)_I,
Sub Division Mau.

Inspector, aailway Mail Service G.II
Sub Divis10n, GOnd••

6. Sub Record Officer, .
Railway Mail Service, Azamgarb.

. 7. Sub Record Offieer •
Railway Mail Servioe, Sitapur.

"• OPENCOURT l~)

CENTRALADMIN lSTAAT IVETRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

ORIGDiALAPPLICATION NO.994/2000

TIiURSDAY, THIs THE 12TIi DAY OF SSPTEMBIR, 2002

lPN IBLE MS. MEERA CHHlBBER •• MEMBER (~)

1. beer aJ Kumar,
S/o Vl.Shwanathvishwakarma.
RIo Village Sahroj, out. Mall.

2. PIUr jee t Singb.
5/0 Sri Markandey 510gb,
B/o Village and post Offi~e Nagpur,
Ballia.

3. Rajeev Rai,
S/o Sri Chhabila Rai,
RIo Village & post Office, Pali,
District Ghazip~r.

4'. I<rishnanand Rai,
5/0 Sr;Bba~an Rai. .
RIo village & post Office Katbaura,.
District 8allia.
RajeshSingb, '
5/0 RaIl Autar Singh, .
Rio Village Pallakh1,
post ~fice Haldarpur,
District Mau.

5.
';i'

,Applicants•••
(By Advocate Shri S. Prakash)

Versus

~.lllion of India. thrOugh
Secretar¥. Ministry of 0>mmunic at ion ,
New Delb1.

2.

4.

5.

••• 8tspondents
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a.~ Sub Becoxd Officer,
Railway Mail Service, Kheri..

9. Sub Record Officer,
pi~ibhit.Railway Mail Service,

10. Sub Record Officer,
Ballia.~ilway Mail service,

ll. Sub Record Officer,
Railway Mail Service, Mau. • • ~spondents

(By Advocate Shri A.ti. Shukla)

ORQER

This O.A. has been filed by tm applicants

Claiming the following reliefs:

ii)

i) To dixect the respondents to quash ttB
order dated 2.4'.20<Xl pas sed by Senior
Superintendent of Railway Mail Service
'G' Division Gorakhpuri ' .

To direct the respondents to re gularise
the service of tt» applicants sanee the
date of their appointment and to pay ,
the 1r salary according to the revised rate;

To direct the respondents to prepare ~
seniority list in a~cor~ance-with-law •.
so that the re gularl.satl.on of service of
tbe applicants maybe made accordingly:

To direct the respondents to dec1dB the
representatiOn of. the applicant NO,.6
dated 29.e9:.1999 and t~ representation
of appll.cant& Nos~l ~o 5 dated 5.5.2000
pending before the POst Master General,
Railway Mail Service, Gorakhpur Range,
GOrakhpur:and .

ii1)

iv)

v) for suitable relief which this Tribunal
deems fit and proper. -

2. (he of the reliefs claimed by the applicants

is that the respondents may be directed to dec.ide the

representation madeby applicant ~.6 dated 20.,9.1999

•••3. 0
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md applicants No.1 to 5 dated 5.5.2000, pending before

the post Master Gener~l ,Railway Mail service, Gorakhpur

I 3. The grievance of the applicants in this case

is tb~t ttey had been engaged as Watermen-cum-Farrash

on different dates, viz., 29.1:~1998,24:~·3.1995,11.6.1998,
,

17.7.1998 and 28:.,5.1999and were dis-engaged on 20.4.2OCQ.

They have submitted that they have already given tbe1r

representations to the authorities, but, the same is

still not been decided and is still pending.

4'... The.l'eSPQndents.have opposed the O.A. However,

since they bave n~t yet decided the representations given

by the apP.licants, this O.A. is being disposed of by giving

• it di.re(:tioB to tt:.l respondents to consider the grotlOOS

taken by them in tm O.A. as well as .in their representa-

..
'~

tions wh~h £e annexed with the a.A,. and pass a detailed

and speaking order within a periOd of three months from

the date of reC?eipt Of a C?Opyof this ord~r.. The reply
shall be given to the applicants.

With the above directions, the O.A. is disposed
. ,

Of.

MEMBER (J)


